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LOK SABHA 
Tuesdat1, 7th August, 1956 

The Loi< Sabha met at Eleven of 'the 
Cloclc 

[MR. 8PEA7'ER IN Tm CILUII ] • 

QUESTIONS AND ANSWERS 

(See Part l) 

12 NOON 
ESTIMATES COMMITrEE. 

INUTES (1955-:16) VOL. :I, Nos. 

4 and S, 
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�fr-l'. If � mf«, t \�k�\ 
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,._ llil � 'li� � I  

nIHAR AND WEST BENGAL 
(TRANSFER OF TERRITORIFS) 

BILL 
EXTENSION OF TIME FOR PRESENTATION 

OF REPoRT OF JOINT CoMMITTEE 

Tbe Minister of Rome Affalrw (Pan­
iilt G. B. Pant): Sir, I beg to move 
that the time appointed tor the pre­
aentaiion of the Report of the Joint 
Committee on the BUI to provide tor 
the transfer of certain territories 
from Bihar to West Bengal and tor 
matters connected thereW:itb be ex­
tended upto the 10th Aurust, 19�6. 

Mr, Speaker: The question is: 

'-'That the time appointed for 
the presentation of the Report ot 
the Joint Committee on the Bill 
to provide for the transfer of cer­
tain territories from Bihar to West 
Bengal and for matters connected 
therewith be extended upto the 

10th August, 1956." 

The motion was adopted. 

NATIONAL HIGHWAYS BILL• 

Tbe M1n1s&er of &a.Uwan and 
Trulsport (Shri Lal Babadar Shastri): 
Sir I be!( to move for leave to intro­
du�e a Bill to provide for the dec­
laration of certain highways to be 
national highways and for matters 
connected therewith. 

Mr. Speaker: The question is: 

"That leave be granted to In· 
troduce a Bill to provide for the 
declaration of ca-tain highways 
to be n.ational highways and for 
matters tonnected therewith." 

The motion was adopted. · 
Sbri Lal Bahadar 8IIMat: I intro­

duce the Bill. 

STAT� REORGANISATION Bil..L­
Contd. 

Cl.aU1es 2 to 15. 
Mr, Speaker: The House will now 

take up futher clause-by.eJauSe consi­
deration of the Bill to provide for the 
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